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BEFORE THE REG STRAR MR- M V RAMESH
Petition(s) for Special Leave to Appeal (O No(s) . 27150/ 2015
MATHURABAI PANDURANG BANSCDE Petitioner(s)
VERSUS

MAHARASHTRA | NDUSTRI AL DEVELOPMENT CORPCRATI ON THR. REG ONAL
OFFI CER, LATUR AND ANR. Respondent ( s)

(with appln. (s) for c/delay in filing SLP and office report)

Date : 06/11/2015 This petition was called on for hearing today.

For Petitioner(s)
M. Sudhanshu S. Choudhari, Adv.

For Respondent (s) M. N shant Ramakantrao Katneshwarkar, Adv.
M. Anil Shrivastav, Adv.

UPON hearing the counsel the Court nade the follow ng
ORDER

File not received.
Li st again on 27.1.2016.

(M V RAMESH)
Regi strar

Signature Not Verified

Digitally signed by
Madhu G over

Dat e: 2015.11. 06
16: 24: 08 SCT
Reason:



